% 1.8.2012

0.A.No. 227/2009

Hon’ble Sri S.P.Singh Member (A

" Hon’ble Srj Navneet Kumar, Member )]
. .

Sti Praveen Kumar for applicant

\A-S. Baghel for Syj MK Singh for respondents
carned counse] for applicant fairly concedes that this
ecome in-fructuous and nothing remains to be
complied "with further. In this regard, an order No. 32 dated
30.3.2010 has already been passed to the ful] satisfaction of
the applicant, whose named appears at S.No. 1 of the said

In view of this fact, the O.A. has become in-fructuous.
We accordingly so order.

OA. is accordingly dismissed ag having become

infructuous. )
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